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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY
Fifth Session
BULLETIN—PART I
(Brief Record of Proceedings)
Monday, May 15, 2017
No. 70
The Assembly met at 8.30 a.m. with Mr. Speaker in the Chair.
Questions :

Four questions in the list of queétions posted for the day were answered
orally.

Adjournment Motion :

After hearing the Chief Minister, the Speaker withheld consent to the
moving of an adjournment motion given notice of by Shri K. C. Joseph and two
other Members regarding the threat that was reported to have arisen consequent on
the political murder occurred on 2017 May 12th in Kunnur District and the
situation that had led to the intervention of the Governor by giving direction to
take stringent action to.end such mishaps.

In protest against the attitude of the Government in the matter, the Members
belonging to the opposition staged a walkout.

Callfng Attention :

(1) Smt. U. Prathibha Hari called the attention of the Minister for Education to
the necessity to rectify the anomalies in the pay and service conditions of the
pre-primary teachers in the State. The Minister made a statement thereto,

(2) Shri V. S. Sivakumar called the attention of the Minister for Water Resources
to the necessity to revive the Parvathy Puthanar from the present dilapidated
condition. The Minister made a statement thereto.

KNP?, 936/2017(ii).



The Maiters raised by Members under Rule 304

The matters raised by Members in the House under Rule 304 are listed

below:
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The Ministers made statements on the respective subjects.
Presentation of Report :

The Eighth to Eleventh Reports of the Committee on Local Fund Accounts
were presented

Financial Business :

Dr. K. T. Jaleel, Minister for Local Self Government, Minority Welfare and
Wakf Haj Pilgrimage moved Demand Nos. XXII-Urban Development, XXXV-
Panchayat and XXXVI- Rural Development for the amounts shown respectively
against them under column 7 in the list of Demands for Grants,

Prof. C. Raveendranath, Minister for Education on behalf of
Dr. T. M. Thomas Isaac, Minister for Finance and Coir laid on the Table the
statement under rule 236(3) relating to Demand Nos. XXTI, XXXV and XXXVI.

Cut Motion Numbers 5, 7, 8, 12, 18, 20, 23, 26 and 28 in the list of cut
motions under Demand No. XXII, cut motion Nos. 2, 6, 7, 8,9, 10, 13, 15, 18, 20,
21 and 23 in the list of cut motions under Demand No. XXXV and cut motion
Nos. 1, 2, 4, 7, 8, 10, 11, 12, 18, 19, 20, 21 and 22 in the list of cut motions under
Demand No. XXXVI were moved.
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The following Members took part in the discussion :
Shri P. K. Sasi
Shri Eldhose P, Kunnapiliil
Shri E. K. Vijayan
Shri Manjalamkuzhi Ali
Shri P.V. Anvar
Dr. N. Jayaraj
Shri A. K. Saseendran
Smt. P. Aisha Potty
\Shri P. C. George
Shri K. Babu
Shri Anil Akkara -
Shri Eldho Abraham
Shri K. Ansalan
Prof. Abid Hussain Thangal
Shri James Mathew
Shri V. T. Balram

Dr. K. T. Jaleel, Minister for Local Self Government, Minority Welfare and
Wakf Haj Pilgrimage replied to the points raised in the discussion. The cut
motions moved were withdrawn by the leave of the House. Then the Demands
were put to vote and passed.

The House adjourned at 3.32 p.m. to meet again at 8.30 a.m. on Tuesday
Mayl16, 2017,

V. K. BABU PRAKASH
Secretary.




